FAX 1 0532-2400149

To

Regionat Branch, Allahabad

Appellant as per adidress in table betow

Respondent as per address in tabie below

REGISTERED 7 Al
CUSTOMS, ENCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civil Lines,Old Red Bailding, Alluhabad-21 1001

Dated: 180172018

Final Order No. C/A/70173-70174/2018-CUIDB| dated 15/01/2018

lam directed to transmit herewith a centified copy of order passed by the Tril

Customs Act, 1962,

Application Appedd
: C/85/2010
C/B6/2010)
2
3
4

Name and Address of Appellant

Sh Arun Agarwal

Ms Kla India Public Limited, 2nd
Milestone, Kichha Road
Rudrapur

UDHAM SINGH NAGAR
UTTARAKHAND

263153 .

Sh Ashok Agarwal

Ms Kla India Public Limited, 2nd
Milestone, Kichha Road,
Rudrapur, Rudrapur

Rudrapur

UDHAM SINGH NAGAR
UTTARAKHAND

263153

Name and Address of
Respondent

C.CE & S T.-Meerut-ii
OPPOSITE SHAHEED

- SMARAK,DELBI

ROAD..BHANSALI GROUNID,
MEERUT,

UTTAR PRADESR]I-

C.C.E. & S T.-Meerut-ij
OPPOSITE SHAIEED

SMARAK, DELHI

ROAD. BHANSALI GROUND,
MEERUT,

UTTAR PRADESH-

Other Appetlants and Respondents as per Annexure

Copy To
SAdvocate(s) / Consultant(s}:

PDS LEGAL-ADVOCATES
&SLICITORS

5TH FLOOR, PLOT NO.2B,
TOWER2, SECTOR-126,
GAUTAM BUDH NAGAR,
NOIDA,

UTTAR PRADESH
201304

unad uader seetion 120 A(4) of the

T )
~TAsSt Registrar

—



6 Bar Association, CESTAT, Allihnbl
7 [Hrector Publications, Customs, Bxeise, L7 Dsate, Delhi

8§ M4 Centax Publications Pvt. Lid,, 1312-13, Bhishi Plantah Marg, Opp ICICE Bank of Defence Colony New
Dielhi-3

9 Campany Law Tastitnte of Thdia Pyt Bad, No.2 fold no.36), Vaithyaram Steeet, T, Nagar, Chennai-17
18 Taxmann Allied Service Pyvic Lad, 5932, New Roluak Read, New Deihi-110005

1 LAWCRLN Advisors Pyt Lid, LAW House, 1-8, Sector-10, Faridabad 121003 (Haryana)

12 TaxbndiaCnline.com Py Lad, 2nd Fioar, Yasant Arcade, Vasaiit Kuny, New Dedhi - 110070

13 Mark Professional Services Pyt Ltd, 103, Everest Block, Aditye Enclave, Nyderabad — 38

I The TCFAE saciety, 52, Nagarjuna Hil,Punjagutta Hyderabad - 500082

1S MIS Knowledge Processing Pot d{ tamamagementindin.com, FE-19, 1 st Floor,Cross River Mall,CBD
Ground, Near Karkardooma Coort, Pelhi-1 10032

16 CHRR, FT7 O Copy 18 Second Folder Copy 19 Gand File (/j)/‘

Asstt, Repistrar



IN THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

C/85/2010, C/86/2010 (DB)
Arising out of 0/0 No.58-60/COMMR/M-11/2009 dated 16.12.200% passed by
Commissioner of Customs & Central Excise, Meerut-11.
Shri Arun Agarwal, Shri Asholc Agarwal
CAPPELLANT(S)
VERSUS
CCE, Meerut-ii N
RESPONDENT (S)
APPEARANCE

Shri Tarun Gulati (Advocate) & Shri Kishore Kunal (Advocate) for the
Appellant {s)

Shri Mohd. Altf (Asstt.Commi, }{A.R.} for the Revenue

CORAM:

SHRI ASHOK JINDAL, HON'BLE MEMBER (JUDICIAL)
SHRI ANIL G. SHAKKARWAR, HON'BLE MEMBER(TECHNICAL)

DATE OF HEARING/DATE OF DECISION : 15.01.2018
€iver oRpER NO. T 0173~ 701 ¥4 /2012

Per Shri Ashok Jindal

Heard the parties,

2. Considering the fact that these appeals have been ﬁlc_db\/the
appellants against the penalty imposed on them for an import made by
M/s.KLA India Public Ltd., the importer, whose appeal has already been
disposed of by this Tribunal by way of remand vide Final Order No.C/216-
218/2011 dated 25.05.2011. In that circumstances we set aside the

impugned order and remand the matter back to the adjudicating authority to

foagst €



consider the prayer of the appellant whether they are liable to be penalized in
terms of the decision in the case of M/s.KLA India Public Ltd. (supra).

(Dictated and pronounced in the court.)

Sdf- Sd/-
Anil G. SHAKKARWAR ASHOK JINDAL
(MEMBER TECHNICAL) {(MEMBER JUDICIAL)
e L e i
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